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7% faeett, 3 wad, 2026

FT.3MT. 494(37).— Fral T TLHILT A, TET TSHE ATATH, 1956 (1956 F1 48) (*rer =8/ zoe
THTA I<F ATSTAAT gl TAT ) T 1T 3F T ITLTT (1) F T AT AT T2 AT TLHL & G2 Tagd
ST ST HATAT T SATEE=AT HEAT .7, 645(37) a10@ 07/02/2025, ST WIT o TSI, STETETI,
a1, gve 3, IUEe (i) § wRTiora & e off, g e L 1T F agarT forer # NH752G F fh.f.
0+000 ¥ f&.#Y. 55+515 (HeaT-G AT A7.7./ FEITE AL UT) T % qEUL F AT, (ATSF0/T5e e
AR 2/4-o1F T FATAT (), ATLEA, T ST TATAT % [o70 IH ATILAAT | AT F AL=AT § (A {ae
I T TSI T o AT ST =l AT 67 o ;

Y 3 ATALAAT 7 AL I ATATHAT T &7 3F AT ITATT (3) F (el ardra "07 S 2025"
T "TEGAAT " &7 "07 S 2025" F " TTSFT AT " FAT H TR FHAT TAT AT ;

STerfeh FEAH TTTErTT 1 &7 3T % dgd aTa< ATqT 94 g% &, o 9 fo=me 3 = & i saer
St=a w9 8 [Moem B @,

T FqeAH ITTARTE 7 3 AT T 97T 39 i STLTT (1) F ATEL H, Feg (T TERIE F T AIAT
R T e;

731 GI/2026 )
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qd: T, Feal T LRI, TAT TR 6T Ih ATE ITH g7 1 9T (< I ATA =TT hiT 91T 39
T ITLTT (1) FTT T& TRAT T TN Fd U, g T FAT 5 16 3h A= 1 § A= ag G 1 @i
TS % oI st 3T ST =Ry

T T, Heald GLhTY, 3o ATATHIT AT &7 3T il ITLTT (2) & ATELI § Tg ATUT Fcdl g o6
TH ATIGAAT o TSI § THTAT T, I ATLAT | AT JH a9 Aeea i & G grae arcdieds &9 9
Feal T geae § Afgd gr Srust |

AAT

e T39T T5T & Fgar+T forer § NH752G # .. 0+000 & f&.#. 55+515 (Faar-afaar #.9./
HETAY AL AT) ATHT - FRareft & forw sroiq it ST areft sw=mr afga srarar §v==r fq fEawom|

(ST AT T TET TReT St 1 AT FEAT
EALEY AT AT A F IR || Tf® I #7 S el Rasg
e (RRE<H) iR T AT
L1 | 2 T 5 | 6 |
[T 7 A et |

UEKEIE LT C

1 164 st e 0.899|[zwT foaT a7=T ITeEHT
FE T FAETAT
T g F@ s
IREUCA R TR C I
EEIRELEIE I KICIES
AT FHTE AT T
FATE et 9T foar
FHTL AT HLEAH
ATTLTATE AT FHTY
et foaT T
KGEIEESIRIEEES
feeraTe foar F<f&
CIEEICIEAEGIE
T g foar
ATAT AT T T
st foar T T
oA YT e
T g

ST AT st foar
EREUREICAECIEC)
IREEIEAECIRELEII
RELEEIRELEIRIETY
AT ¥aT gaT fudar wy
A~ T 2T
REIEUAECIR:CI
THET TqAT LT AT
T FRRT TSI ST
T RAT e
foraere wrefir
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HILT T TSIA . AHTYTL

ST TAAT Ta+aT
SIEEIREGIER
FTATETS AT
IEEUSERIRTIRCEL
AT

164

167/1/10

0.097

ERIRECIE GGk
167/1/10

167/1/11

0.097

REAECARELE Gl

167/1/11

167/1/12

0.12

erifaeTer foar qatig
167/1/12

167/1/15

0.18

T o stee
167/1/15

167/1/16

0.24

erffareTer foar sqatg
167/1/16

167/1/8

0.002

HATATS, 4T, a7
T e, Teiea

EEIRERE:]
167/1/8

167/2

0.013

o, faerer, MaTer
IRELRIEERIE
EREICIECEN
TTereTTd, qefterars,
g aTaTs fodr
TTEATH

167/2/1

167/2

0.566

T foar e
167/2/2

10

167/2

0.001

o, faerer, TraTer
IEELEIEER IR
SREIEIFEEH
HRELRIE R EIEICIE
e aTaTs fodr
TTEATH

167/2/3

11

187

0.065

AT TolT AT g
187/3/1
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12 190 IGEl I 0.035|[aEadT gat fefoT
190/1/2/4

13 190 ot BIEE] 0.048|[Efrar aet gerer
190/1/2/3

14 190 IBEL IBIEE] 0.008|[gzeadt udt faferm,
Tt T g
EUREIRE I LR ES
190/1/2/2/2

15 209/1 EEEEA] TTET 0.475|[7rex we9r o
209/1

16 213/1 GEEEA] AT T 0.136|[7rex we9r g
213/1

17 216/1 BEl it 0.261|[F<Ter, e, 3o,
o] foraT Ha,
et ST Haraw
216/1

18 224 IGEil ElEG] 0.572|[Amerror foar agreT
224/1/1/1

19 226 GEEEA] qTAT 0.074|[7rex w9t o=
226

Total 3.889

[®T. T. CE-RO BPL/30010/68/2023-24/3D]
ag e E™, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd February, 2026

S.0. 494(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.0. 645(E) Dated:07/02/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/ 2/4-laning with paved shoulder etc.), Maintenance, management
and operation of NH-752G in the stretch of land from (Km.0+000 to Km. 55+515) (Sendhwa-Khetiya MP/MH
Border Road) Tehsil- Niwali in the district of BARWANI in the state of MADHYA PRADESH. Hereby decleares
its intention to acquire such land.

And whereas the substance of the said notification has been published in “Naidunia” dated 07 June
2025 and “Times Nation” dated 07 June 2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH752G in the stretch of land
from(Km.0+000 to Km. 55+515) (Sendhwa-Khetiya MP/MH Border Road) Tehsil- Niwali in the district
of BARWANI in the state of MADHYA PRADESH.

|State: MADHYA PRADESH ||District: BARWANI
SI. No. Survey/Plot Number Type of Land (| Nature of Land Area Name of Land
(in Hectares) Owner/Interested
Person
Lt | 2 | 3 | 4 | 5 | 6 |

[Taluk: Niwali |
[Village: Sildadh |

1 164 Private Irrigated 0.899(|Dhema S/O Teraya
Barka Sampat Ganpat
Champalal S/O Harsingh
Chasabai D/O Harsingh
Kesharibai Widow Bisna
Ashabai Widow Kumar
Murali S/O Kumar Dilip
Ganga S/O Kumar
Nabalik Sanrashak
Ashabai Widow Kumar
Malsingh S/O Gana
Sumji Namyji Gildar
Sildar S/O Narsingh
Baklibai S/O Narsingh
Khumsingh S/O Nana
Nati D/O Rama Bhavla
D/O Rama Rami D/O
Rama Kesaram S/O
Tulsiram Gyansingh
Atarsingh S/O Wersingh
Gulab S/O Reda Shivlal
S/0O Visna Subi Widow
Visna Chunki Widow
Reda Hada S/O Fattu
Harchand S/O Chheda
Raising S/O Mana
Ramesh S/O Ratla
Suresh S/O Ramsingh
Saija Widow Ramsingh
Gandas Shivram
Kashiram Tulsiram S/O
Radhu Checkli D/O
Radhu Sursabai widow
Gangaram Kalya,
Bahadar Munnalal S/O
Gangaram Sajnibai D/O
Gangaram Ratanya
Patanya Nanla S/O
Teraya Balibai Veenabai
D/O Teraya Rangari
widow Teraya

164

2 167/1/10 Private Irrigated 0.097||Singa S/O Bhulsingh
167/1/10

3 167/1/11 Private Irrigated 0.097||Chatarsingh S/O
Bhulsingh
167/1/11
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167/1/12

Private

Irrigated

0.12

Shantilal S/O Bhulsingh
167/1/12

167/1/15

Private

Irrigated

0.18

Singa S/O Bhulsingh
167/1/15

167/1/16

Private

Irrigated

0.24

Shantilal S/O Bhulsingh
167/1/16

167/1/8

Private

Irrigated

0.002

Munnalal, Dhudha,
Deba S/O Sakaram,
Rahdil widow of
Sakaram

167/1/8

167/2

Private

Irrigated

0.013

Ishwar, Dinesh, Gopal
S/O Radheshyam,
Jamnabai widow
Radheshyam,
Sushilabai, Sunitabai
D/O Radheshyam
167/2/1

167/2

Private

Irrigated

0.566

Rameshwar S/O Kishan
167/2/2

167/2

Private

Irrigated

0.001

Ishwar, Dinesh, Gopal
S/O Radheshyam,
Jamnabai widow
Radheshyam,
Sushilabai, Sunitabai
D/O Radheshyam
167/2/3

11

187

Private

Irrigated

0.065

Kavita W/O Aapsingh
187/3/1

12

190

Private

Irrigated

0.035

Saraswati W/O Dilip
190/1/2/4

13

190

Private

Irrigated

0.048

Sangeeta W/O Sunil
190/1/2/3

14

190

Private

Irrigated

0.008

Saraswati W/O Dilip,
Sangeeta W/O Sunil
Deepika D/O Amarsingh
190/1/2/2/2

15

209/1

Government

Rasta

0.475

Madhya Pradesh
Government
209/1

16

213/1

Government

Na.ka.ch

0.136

Madhya Pradesh
Government
213/1

216/1

Private

Irrigated

0.261

Kailash, Lotiya, Ilam,
Bhagu S/O Sitaram,
Leela Widow Sitaram
216/1

224

Private

Irrigated

0.572

Narayan S/O Sahadarya
224/1/1/1

226

Government

Nala

0.074

Madhya Pradesh
Government
226

Total|| 3.889||

[F. No. CE-RO BPL/30010/68/2023-24/3D]
SAIKH AMINKHAN, Director
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